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In the office of the Registrar General of India Report 'Causes of Death-2001-03 in India', 
nutritional deficiencies are reported to be responsible for only 2.8% death of children aged 0-4 years 
and 2% death of infants. The Infant Mortality Rate is 55 and Child Mortality Rate is 16 per 1000 
deaths (RGI report No. 2 of 2008). 

Undernutrition in children under five years is 42.5% in our country as per National Family 
Health Survey-3 in 2005-06. 

(c) The Government accords high priority to overall issue of malnutrition, and particularly, in 
respect of children. With this in view, Government has universalized ICDS scheme with increased 
financial provision in 2009-10 for expansion of Anganwadi centers as well as for higher nutritional 
norms for providing supplementary nutrition to the children below 6 years of age and pregnant and 
lactating mothers. 

The various schemes being implemented by different Ministries which directly or indirectly 
improve the nutritional status of children are given in the Statement. [Refer to the statement 
appended to the Answer to Unstarred Question No. 2764 part (c).] 

Child marriage 

†2766. SHRI PRABHAT JHA: 
   SHRI KAPTAN SINGH SOLANKI: 
Will the Minister of WOMEN AND CHILD DEVELOPMENT be pleased to state the extent to 

which the proposal and the recommendations made by the Law Commission pertaining to prevention 
of child marriage in 2008 have proved to be effective? 

THE MINISTER OF STATE OF THE MINISTRY OF WOMEN AND CHILD DEVELOPMENT 
(SHRIMATI KRISHNA TIRATH): The recommendations pertaining to “The Prohibition of Child 
Marriage Act, 2006" made by the Law Commission of India in its 205th Report on "Proposal to 
Amend the Prohibition of Child Marriage Act, 2006 and Other Allied Laws" of 2008, have not been 
accepted by the Ministry of Women & Child Development. 

Effectiveness of ICDS 

2767. SHRIMATI JAYANTHI NATARAJAN: Will the Minister of WOMEN AND CHILD 
DEVELOPMENT be pleased to state: 

(a) whether 30 years of Integrated Child Development Services programme has not 
curtailed growing number of malnourished children in the country; 

(b) if so, whether 42 per cent i.e. 61 million of children below 5 years of age are underweight 
and suffer from malnutrition; 

(c) if so, whether the Minister has announced 14 lakhs Anganwadi centres across the 
country; 

†Original notice of the question was received in Hindi. 


